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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE BENCH, CHENNAI
ORIGINAL APPLICATION NO. 150/2022

IN THE MATTER OF:

SR Ganesh and Others ...APPLICANTS
VERSUS

Chief Secretary

Government of Karnataka and Ors ...RESPONDENTS

MEMO ON BEHALF OF RESPONDENT NO. 4 REGARDING SKETCH

It is humbly submitted that the instant case pertains to construction activities
undertaken by the BBMP over Rakshasa Halla. It is submitted that a sketch has
been prepared after inspection by the concerned Revenue Department officials,
which could not be placed on record, since the markings on the sketch are in
Kannada. The same is being produced herewith in pursuance of the directions
passed in today's hearing, 1.e. 06.01.2026, in the matter. True Copy of the sketch
of Rakshasa Halla prepared by the officials of the Revenue Department is
annexed herewith as Annexure R-1. It is thus prayed that the same may be taken

on record.
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L Background and Scopg of Measurement Based on the order number OA No:-1 50/2022 dated 23/04/2025 of the Hon'ble National Green Tribunal (NGT), the /
letter from the Office of the Hon'ble Additional Deputy Commissioner, Bengaluru Urban District, bearing number: Jada/Ben.Hu/C.R-06-2025-26, and the order <

from the Assistant Director of Land Records, Bengaluru North Taluk, bearing number: Bhy,$aNi/Podi/Ithare/25/2025-26, a report was requested regarding the

‘ encroachment (vattuvari) of the Rakshasi Stream in Survey Number 2 of ] Laggere Vlllage mltpur Hobli, Bengaluru North Taluk. Accordingly, the stream
}; has been measured based on the adjacent survey ‘numbers.

11. Answers to the Seven-Point Questronnarre from NGT The ser seven-pomt quesnonnarre from m the Govemment Counsel of the Hon'ble National Green Tribunal is

r
|
answered as follows:

\ © 1) Stream in Records and Ground Reality: e o .)

b

| The term "Rakshasi Halla" is not mentioned in the survey records. However, it exists as pm_karaband (Settlement Register) and the Village Map, and is
I desi

| desrgnated asa boundary-holdmg stream (haddige hidida halla). The area situated between the survey numbers on both sides is considered the boundary-holding
}

stream. The stream, which passes through as per the map, has been measured by surveying the adjacent surveynumbT[trs Wm‘emeburldmgs
\7 constructed by BBMP (Bruhat Bengaluru Mahanagara Palike) and some buildings under construcnon in the Sald md sntum(]
area has been measured and marked on the map.

2) Buffer Zone:Information regardrng the buffer zone that must be reserved on both : s1des of the stream can be obtams

\ ) 3) BBMP Construction:Information regardmg whether BBMP can construct burldmgs in the said stream areaoaanbtamems

4) Obstructron to Water Flow:lt is natural that these buildings obstruct the flow of w: water.

- 5) Prpe Drmensrons ns:Information regarding the width and height of the plpes laid in th in tne said stream can be obtamed fromm T

l 76) Stream Area in Records The area shown in colour (likely blue on the map) is the boundary
|
I

 shown (likely blue on the map) is the b -holdmg stream (Ra.kshasn Hallm them
Berl_] (total account), is 08 39 (lrkely 8 Acres 39 G\itas)];here s rﬂfomatlon regardmg the wrdth and hm tms or
the Survey “records. However, the extent of the boundary-holdmg stream is recorded as 08 Acre 39 Gunta in the Akaramm\

|7 Detarls of Constructromhment Thﬁe_f(&vﬁvrﬁ constructions, as perrtne’ground snuatron w1thm the bW

\ ma.rked on mer construction burldmg (Block 1): 00 Acre-17 gun guntas (Extent)

[7 BMTC burldmg (Block- II) 00 Acre 10 Gumas (Extent) Swrmmmg pool area (Block III) 00 Acre

-holdmg stream, have b been identified and

-24 Guntas (Extent) Total Occupied Extent: 01 Acre-11
Guntas (marked on the map) (Extent) Total Occupied Extent: 01 Acre-1

I11. Conclusron The factua] map (Vastavansha Nakashe) has been prepared aﬁer mspecnon of all lhe

above pomts based on the 1mte
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